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dOWD Annual Parasitic incidence from 4.60 
in 1981 to '].70 in 1985. it bas been 
brought down to 2.S 7 in 198,. Further it 
has been tarsetted to brinl down tbe Annual 
Parasitic Incidence to t. 90 by 1 990. 

Statement 
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2. Arunachal 
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4. Bihar 
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27. Cbandiaarb 

28. D & N 

Haveli 

29. Delhi 

30. D & K 

Project 

31. Pondicherry 
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Harmful effect. of Preparation and 
Serviag of food 10 alumlaum 

utensils 

1813. DR.. A.K. PATEL: Will tho 
Minister of HEALTH AND FAMILY 
WELFARE be pleased: 

(a) whether Government have seen 
press reports that preparation and servin. 
of food etc. in the aluminium utensils is 
injurious to health; 

(b) if so, the reaction of Government 
thereto; 

(c) whether aluminium foil is beina 
used in the Railways for the supply of food; 
and 

(d) if so, tbe reasons therefor 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) Ves, Sir. 

(b) The study quoted in tbe press 
report bas not been subsequently confirmed. 
Until hazards consuming food prepared and 
served in aluminium vessal jj scientifically 
established by medical experts, it will not 
be approi)riate to impose a ban on use of 
aluminium vesselsl casseroles. 

(c) Yel. Sir. 
t 

(d) The system of &erving food ift 
aluminiuDl cassorolol bat '*'0 iotroducod 
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by tbe Railways in consultation with the 
Indian Tourism Development Corporation 
with a view to ensure service of hot. tasty 
and wholesome food to palsenger In hygienic 
conditioDs. 

Committee for zonal and peperral 
system for Deihl hospitals 

1814. DR. G S. RAJHANS : 
SHRIMATI MADHUREE 

SINGH: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether Government propose to set 
up a committee to work out a zonal aod 
referral system for h )spltals an Delbi; 

(b) whether there is a propa~al to 
divide the Capital mto five health zones; 

(c) if so, the um~ by which the said 
committee is likely to ~ubmlt Its report; 
and 

(d) the extent to \\hlCb the residents of 
Delhi are expected to get satIsfactory he,llth 
serVice from huspltal.) as a resuh thereof? 

THE MINISTER OF STATE IN THL 
MINISTRY OF Hi AL fH AND FAMILY 
WELFARE (KUMARl SAROJ 
KHAPARDE): (a) aDd (b). Ye~, Slf 

(c) and (d). The committee is expected 
to submit Its report withm SIX weeks. The 
problem of over-crowding in major hospitals 
of D.:lhl will be reduced considerably and 
the re~ldeots of Delhi will get better specia. 
h&cd medical tleatment facilttle" 

Action plaD for Implementation of 
Immuois\ltluD 

181', DR.O.S RAJHANS'! 
SHRI SRIKANTHA DATTA 
NARASIMHARAJA 

WADIYAR: 
SHRI R M. BHOVE : 

SHRIMATI MADHUREB 
• SINGH ~ 

Will the Minister of HEALTH AND 
fAMILY WELFARE be pleased to state: 

(a) whclbef Union Government have 
stressed upon the States to draw up an 
action pLiO tor Implementation of the 
national mission on immunisation; 

(b) If 80, the details of tbe guidelincs 
issued and th~ action taken by State Govcrn­
ments 111 this regard; 

(c) the assistance Union Government 
propose to provide to the States for effective 
implementation of the said plan; and 

(d) by what time the target is likely to 
be achieved 1 

THE MINiSTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHARARDE): (a) Yes, Su 

(b) The States have been given guide­
hnes for action plans which lDclude estima­
tlOg the vaccine requirements, storage of 
vaccmes, dlstnbutlOn and admlDlstrahon of 
the V"CClUe~ in the field. JDstallation of cold 
cham equlpments, mallllt:nance and moni­
tonng, receipt and distrIbutIOn of other 
equipment su(,h as synnges. needles etc., 
tramtng of staff, mformation and com­
mUOlcatlOD proglolmmes, Involvement of 
voluntary ~ectors, orgaOisahon of overage 
evaluation, inItiation of Urban ImmunJzation 
Programme and associated actIVities relevant 
to the plogramnJe 10 the States The 
States II re "Ireddy Implementmg the 
programme based on the action plan drawn 
up by tbem. 1 hey hdve abo been advised 
to draw up a document on the State 
ImmumzatlOn Miss!OD. 

(c) A prOVISJon of R~. 5200 lakhs has' 
been mdde for 198 8· ~ 9 for Implementation 
of thiS Centrally Sp<.'nsored Programme. 
E ILept tor an expendIture of Rs. 25 lakhs , 
th H.ma !Ding amount is giver to the States 
a~ J !)Slstun,e in both cash and kmd. 

(d) By 1990. 

Allotment of Land to registered 
Societies io Delhi 

1816. SHRI C. SAMBU: 
SHRI MANIK REDDY 

WIll the Minister of URBAN 
DEVELOPMBNT be pleased to ttat; i 




